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A m  Xism |o: bvoU ittion  com-
mittees are appointed as and when 
necessary. In. the present case, an 
investigating committee has been ap-
pointed for the particular Kanpur 
mill. Such committees will be ap-
pointed when necessary.

Shri Y. P. Nayar: May I know the 
terms of reference of this committee?

Shri Kanungo: There are no terms 
of reference. Hie committee is ap-
pointed under the Industries Deve-
lopment and Regulation Act. The 
functions are provided therein.

Shri V. P. Nayar: Has the committee 
not been asked to report about any-
thing specific?

Mr. Speaker: I do not allow this 
question, as the hon. Member is sit-
ting and asking his question.

Shri V. P. Nayar: I am sorry. I
just wanted to know whether the 
committee has been investigating 
specifically into any particular aspect 
of the mill, and if so, what it is? For, 
mismanagement is such a wide term

£hri Kanungo: The functions and 
terms of enquiry arc provided for in 
the Act.

Shri V. P. Nayar: What are those
functions?

Shri Baghunath Singh: It relates to 
my State. May I know whether the 
mill is going to be re-opened?

Shri Kanungo: First of all we must 
get the investigation report, and then 
we shall find out what steps can be 
taken.

Shri Raghun&tb Singh: Whqt time 
win it take, one year, two years or 
more? For four thousand odd people 
are unemployed.

Shri Kanungo: I have stated that
the committee was constituted in 
October, and it will take at least 
three months to submit its report.

Shri Nagi Reddy: Three months?

Shri Tanga man I: The Atherton 
has been- closed for more than eigtft 
months now. Do Government consi-
der whether this is one of the mills 
which ought to be re-started or one 
of the mills which should not be re-
started at all because the machinery 
is old and so on?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
The committee has been appointed. I 
hope it will submit its report by the 
end of this month, if not earlier. Only 
the other day, I had enquired from 
Bombay how much time the com-
mittee will take to submit its report, 
and I was told that they may be able 
to do so in about a fortnight’s time.

As regards the mill, the general 
opinion is that it is a fairly good mill 
which could be, perhaps, run econo-
mically. When we receive the re-
port, and if the U.P. Government is 
inclined to take it over, we shall cer-
tainly advise the State Government 
to look into the matter, and we try 
to help them also.

Production and Sale of Khadi
*664. Shri Shree Narayan Das: Will 

the Minister of Commerce and Indus-
try be pleased to state:

(a) what is the latest position with 
regard to production and sale of 
Khadi;

(b) whether u is a fact that some 
varieties of Khadi are being export-
ed;

(c) if so, the quantity of the same; 
and

(d) what is the total investment 
made by the Central Government in 
Khadi industry?

The Minister of Industry .(Shri 
Manubhai Shah): (a) to (d). A state-
ment is laid on the Table of the Lok 
Sabha. [See Appendix III, annexure- 
No. 59].

Shri Shree Narayan Das; From the 
statement it appears that about 180 
million sq. yds. of khadi has been 
produced. May I know whether it is:
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a.ftpt tha» vary .huge quantity of 
1&Mi..rqraain» unaold and that is due 
to the fact that a special rebate .was 
given by some voluntary organisations 
for the sale of khadi?

Shri Nunbhii Shah: No, there is 
no special accumulation. The rebate 
is a normal payment, and it has been 
an integral part of the scheme since 
its inception.

Shri Shree Narayan Das: May I
know whether Government are aware 
that a huge quantity of khadi re-
mains unsold, and if so, the quantity 
thereof?

Shri Manubhai Shah: It is a normal 
thing, and nothing abnormal has come 
to our notice. No khadi bhandar or » 
the Khadi Commission have reported 
to us any special accumulation.

Shri Dasappa: May I know why the 
production of traditional khadi which 
was at 52.1 million sq. yds. in 1957-58 
has dwindled down to 15.5 million sq. 
yds. this year? It is without a cor-
responding rise in the Ambar Charkha 
khadi either.

Shri Manubhai Shah: No. The point 
is that the figure for 1958-59 given in 
the statement need not be taken as 
indioated here, because the backlog 
continues, and it will be only at the 
end of the year, that is, March 1959, 
that we shall come to know the actual 
,-osition. From our actual experience, 
we find that the traditional charkha 
khadi is also increasing in production, 
and I hope that by the end of the 
year, the figure would have gone up 
in the sense that the production would 
have gone up.

Shri Tyagl: What is the total amount 
of subsidy given as rebate to the users 
of khadi?

Shri Manubhai Shall: That has been 
indicated. According to the produc-
tion, it varies from three annas to 
four annas per yard.

Shri Tyagl: I wanted to know the 
total amount given during the last 
year.

Shri Manubhai 8hah; I can indicate 
that, if a specific question is given 
notice of on that point But I can «ny 
that bfoadly speaking, as the produc-
tion was 64 million yards, the amount 
should have been round about Rs. 1.6 
crores.

Shri Tjragt: Rs. 1.6 crores? That is 
too much.

Shri B. K. Gaik wad: May I know 
whether Government think that khadi 
will ever be a profitable industry, and 
if not, how much loss Government 
have suffered up till now in this in-
dustry?

Mr. Speaker: No, it is a matter of 
high policy. I am not going to allow 
that question. The question hour can-
not be used for this purpose. Khadi 
has been there and will continue to 
be there.

Shri B. K. Gaik wad: I only wanted 
to know how much loss Government 
have suffered in this industry.

Mr. Speaker: That was exactly the 
question that was asked by Shri 
Tyagi, namely how much of contribu-
tion, or loss, according to the hon. 
Member, has been incurred. .

Shri Manubhai Shah: In the econo-
mic terminology, there is really speak-
ing no loss as such, because the pro-
motional assistance in different forms, 
like training, like rebates, like setting 
up of emporia, etc. has to be viewed 
in the background which this House 
has accepted when sanctioning this 
programme.

As for employment, I may say for 
the information of the House the' 
khadi industry in traditional charkha 
centres gives employment to mil-
lion people, up to date, and the Ambar 
Charkha programme has given em-
ployment to 2,14,000 people, as against 
a total investment which I have indi-
cated in my answer.

maricft: |  f t
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Mr Speaker: The hon. Member 
wants to know whether it is a fact 
that they have removed the insistence 
upon wearing of khadi or supply of 
lch&di uniforms etc

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri): In
fact, uniform was prescribed for cer-
tain categories. It was not prescrib-
ed for all the workers and all the 
staff of the Posts and Telegraphs De-
partment or the Railways. I remem-
ber that m one case, it was definitely 
found that the colour of the cloth was 
not fast, and, therefore, it was sug-
gested by the Railway Ministry that 
they would, for the time being, drop 
the using of that cloth for that parti-
cular category of staff, and they said 
that if they were able to get the 
quantity and quality of the cloth they 
required, they would again start us-
ing khadi So, it has not been dropp-
ed, but in certain cases, certain re-
laxations are made for a short period

Shri Assar: May I know whether
the spinners and the weavers m this 
khadi industry ultimately get wages 
lower than the bare minimum wages7

Start Manubhai Shah: It is true It 
is an integral part of the scheme We 
want higher technology to develop 
along with the gradual progress to 
better and better payment of wages

Shri Shree Narayan Das: From the 
statement it appears that about Rs 22 
to 28 crores have so tar been invested 
in this industry May I know what

part of this amount is being directly 
spent by the Khadi Commission and 
what part has been given to other 
organisations?

Shri Manubhai Shah: Most of the 
funnelling of the amount is done 
through the Khadi and Village In-
dustries Commission, which is a statu-
tory commission, but they operate 
in two ways; one is through the State 
statutory boards, wherever statutes 
exist in the States; the other is where 
the statute does not exist, in which 
case, they recognise certain voluntary 
institutions which accept the princi-
ple underlying the khadi movement 
and give the grants and the various 
loans to them.

Border Incidents

*666. Shri Rameshwar Tantia: Will 
the Prime Minister be pleased to 
refer to his statement of 12th Sep-
tember, 1958 and state*

(a) whether any Indian Nationals 
were taken prisoners by the Pakistani 
forces during the July-August border 
incidents; and

(la) if so, their number and how 
many of them have since been re-
leased by the Pakistan authorities9

The Parliamentary Secretary to the 
Minister of External Affairs (Shri J. 
N Hazarika): (a) Yes, Sir

(b) Five Indian nationals were 
taken prisoners by the East Pakistan 
forces during border incidents m July 
and August, 1958 All of them have 
been released

Shri Rameshwar Tantia: May 1
know the trend of these incidents after 
the military regime took over m 
Pakistan, whether they are on the 
decrease or increase?

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): I laid a paper on the Table 
of the House some days ago giving 
a list of such incidents—T think it was 
on the 19th or 20th Novt t iber—which 
indicated an increase in trend.




